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CP (CAA) No. 63/NCLT/AHM/20
With CA(CAA) No. 36/NCLT/AHM/20

Hon’ble Mr. BIKKI RAVEENDRA BA

Bsafal Infraheights Pvt. Ltd. (Joint Application)
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Safal Consturction Pvt. Ltd.

Section 230-232 of the Companies Act. 2013

bench on 10.01.2018.
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Learned Advocate Ms. Dharmishta Raval with Learned Advocate Mr.

Section of the Companies Act
Thakore present for Petitioners.
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